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Central Administrative TribunalsPrincipal Bench

o000

D.A. No, 276/96

New Delni, this the 7th day ofJune, 1996

Hon’ble Shri R.K.Ahooja, Member (A)

Puran Kumar s/o Sh, Prabhati Ram
r/0 64=8, D,C.M, Railyay Colony,

- Kishan Ganj, Delhi, oooApplicant

(By Nons)

Versus

10 Union of India through
General Manager,
Northern Railway,Baroda House,
New Delhi,

%2  Division Superintending Enginesr(Es tatse),

Northern Railway, D.R.M.'s Office,
Chelsmford Road,

New Delhi, , » o osRBS pONdonts
(By Shri;D.S.Rahendru,Advocate)

ORDER (Oral)

By Honble Shri R.K.Ahooja, Member (R)

None appears on behalf of the ®plicant today, Nong
appeared for the applicant even on the last three occasicng

and it appears that the applicant is not interested in

pursuing the matter, Hence, the B,A., is dismissed in dofeult

for non-prosscution,

Nao




